
Brief Report on OA.No.85/2015 by Hon'ble Tribunal vide order Dated 08.07.2021 

Olo The Executive Engineer, Hussain Sagar Lake Division, Hyderabad 

It is to submit that. the FTL boundary of Hussain Sagar Lake prepared using Topo 

Sheet of year 1975 including buffer zone details were prepared by the agency 1./s Aarvee 

Associates Hyderabad and were furnished to the Executive Engineer, Lakes & Parks Division. 

HMDA for issuing Preliminary notification of the Lake and as desired by the Joint Committee in 

its meeting with the applicant and ofiicials of all respondents departments on 03.03.2021. The 

draft FTL map including buffer zone of Hussain Sagar Lake, contour plan and inflows & 

outflows calculation sheet have been submitted to the members of the Joint Committee i.e.. Prof 

Dr.T.Shashidhar. lT H. and Mrs. 
Poornima.BI\,I.Scientist'D, 

CPCB through email on 

22.03.202 1. 

Further. it is to submit that. a joint inspection conducted on 03.03.2022 by Joint 

Committee i.e.. Prof Dr.T. Shashidhar, ITTH. and Mrs. Poornima.BM, Scientist 'D". CPCB, at 

Hussain Sagar Lake along with officials of Irrigation Department, Telangana State Pollution

Control Board. During the joint inspection, committee members enquired about the repair works 

to surplus weir with Gated Mechanism. 

In this connection .it is to submit that the work 
* construction of Hussain Sagar 

Surplus Weir with Gated Mechanism in the existing weir location was Sanctioned and further 

was submitted for permission of tender process. In this regard. it is to submit that the work was 

withhold vide Engineer -In Chief.GHMC -Proc. No.286 /EnC /GHMC /SNDP /2021-2022/251 

Dt: 21.12.2021 

Encl: compliance report 

Assistant Executive Engineer/ 
Sub-Division-ll /HSLD 

Deputy Executfve Engineer, 
Sub-Division-l/HSLD 



The Hussainsagar Lake is having two surplus weirs and sixnumber of sluices. The flood water
can be directly discharged through surplus weirs whereas the sluices are choked up due to non
maintenance and non operation since long time. lt is desired to bring all the sluices into operation so the
repair works are taken up as flood control measure and regulation of discharges.

oue to continuous inflows in the form of sewerage into this lake, during dry weather i.e., summer
season, the water level inthe sluices are under submerged condition. This has become hurdle for taking
up the repair works of sluices.

ln view of the abovesituation ,repairworks to the sluices are taken up before onset of monsoons
and clearing of vegetation and obstruction for free flow of flood water through inlets, ouflets and surplus
nalas.

As mentioned in the above paras that there used to be conlinuous outflows from the surplus w6irs
throughout the year. ln order to facilitate repairs to the sluices and weir, additional discharges are
released through the weir into the natural surplus course.

on completion of these repair works, the flood can be controlled to some extent in case of heavy
rains during the monsoon.

It is submitted that, while executing the above said works the flow of water from
HussainSagarLake through the sluices have increased and having observed the same the print media
and the applicant helein assumed that, the Government of relangana is dewatering and
desiltingHussainSagar Lake.

It is submitted that, the Government of Telangana have taken all precautionary measures while
executing the above mentioned works. Further it is pertinent to mention that, the Hussainsagar Lake is
totally contaminated and the flow of water will be passing through surplus weirs into Musi River and the
said natural flow of water from Hussainsagar to Musi River is not continues process throughout the year.

It is submitted that, there is a marginal increase of flow of waterfrom the above sluices due to the repair of
sluices and said flow of water is already curtailed after completion of the repair works.

It is submitted that, the applicant herein has filed the present case on assumptions and

presumptions that the Government of Telangana is dewatering and desilting the HussainSagar Lake. lt is
an admitted fact that applicanthas filed RTI applications before various authorities i.e. GHMC, HMDA

&HMWSSB on the instance of paper clippings and none of the authorities have provided the

information.But the fact is all the Oeparlments have given their replies and that, there is no proposal of

dewatering and desilting of HussainSagar Lake as alleged by the applicant.

.gri"f R"r..t 
"r OA.



It is submitted that, the entire process of repairs for upstream and downstream is taken up in a

regular course as a parl of pre monsoon maintenance and having observe the same the applicant has

assumed that, the Government of Telanganahas taken up dewatering and desilting of HussainSagar Lake

and filed pre matured complaint .lt is submitted that the above sluices are kePt open only for

maintenance and repairs before the onset of monsoons as a precautionary measures for minimizing

further flood due to inflow of water into HussainSagar Lake.

It is submitted that Dr. LubnaSarwanth of Save Our Urban Lake, Banjara Hills, Hyderabad has

filed an application before National Green Tribunal (SZ), Chennai vide application No.85 of 2015 on

25.04.2015, duly alleging that Government of Telangana have taken up the cleaning programme of

Hussainsagar Lake by Dewatering De-silting and refilling and also alleged that by dewatering said lake,

the polluted water is reaching Musi River and this water body is being further polluted which are causing

several environmental and health problems.

ln this regard, the notice was served to Government of Telangana on 28.04.2015 and the matter

was posted on 30.04.2015 for hearing and the said matter was heard by the National Green Tribunal

(Sz), Chennai and interim orders were passed on 01.05.2015.

The operative part of the interim orders passed by National Green Tribunal (SZ), Chennai in A.O.No.85 of

2015 are as under.

" Considering the entire factual aspects as we have seen on record, there is some

reasonable doubt about the conduct of the respondents as to whether they hdve conducted any

detaited scientific study about the scheme of dewateing Hussainsagar Lake before proceeding

further and in the absence of such materials available before us, we are of the view that the

respondents must be prevented lrom furTher dewatering Hussainsagar Lake and transferring to

any other water bodies pending turther orders of the Tribunal. Accordingly, there shall be an order

of interim injunction restraining the respondents from dewatering Hussainsagar Lake any further

from today and what remains as on today shall maintained until further orders from the Tribunal.

The respondents are directsed ensure that no further discharge of water from HussainSagar Lake

Shall be affectdd to any other water body until further orders from the Tribunal.

The respondents are directed to produce the entire file relating to the schame and plan by

the next date of hearing.

It is submitted that as per the above interim orders there are two directions from National Green

Tribunal (SZ), Chennai

1. lnterim lnjunction restraining the respondents (i.e.,) State of Telangana and others from

dewatering Hussainsagar Lake any further from today and water remains as on today shall be

maintained until further orders.

2. The respondents (i.e.,) state of relangana are directed to ensure that no further discharge of
water from Hussainsagar Lake shall be affected to any other water body until further orders.



' In this connection. a

2ndRespondent as follows.

reply was submitted by thesuperintending Engineer/HL & WBMC as

rt is to submit that rater, a two- member committee was constituted by the Nationar Green
Tribunal in the month of Julv 2015 to conduct a study of the Hussainsagarlake and the allegations made
by the petitioner. The committee after visiting the lake and olher structures made a detailed study also
covering the terms of reference and submitted a detailed report in Septem ber 2015 to the Hon'ble
National Green Tribunal

Repair works to left side surplus weir.
Repairs to sluice no 1 and sluice no 2 near to lhe left side surplus weir.
Repairs to sluice no 3 called KukkalaThumu near Dhobighat.
Repairs to sluice no 4 called KhajanaThumu near Dhobighat.
gonsjr-y_clion of submerged Sluice with pipes at vent no 14 with a discharging capacity ofabout 550 cusecs

It is further submitted that all these works and their related works were completed except some
balance rePair works to the surplus weir. The work is already included as a part of the construction of
protection walls to the downstream surplus course which is under progress now. lt is to submit that lhis
balance work to the surplus weir will be completed this season bringing total weir porlion to its original
level lt is also to submit that two baby immersion ponds near to the lake are constructed to encourage
people immersing the Ganesh idols in these ponds than in to Hussainsagar lake direcfly and it is purely
in the interest of protecting the quarity of rake water. rt is to note that one pond is compreted and
operational and the other one is almost completed and going to be operational from next immersion.

It is further submitted that, there is no release of water from the lake in to the downstream
surplus nala to ioin river Musi. Only the free flowing water is going over the surplus weir due to continues
inflows from its inlet channels.

It is further submitted that during the months of october 2o1g.the city of Hyderabad has
received good rain fall including the catchment areas of Hussainsag ar lake which is about 241 square

@ covering Medchal, Quthbullahpur, Balanagar and KukatpallyMandals during that period the sluico
qate at vent no 14 ope rated to release about 550 cusecs water in to the downslream Musi river to

a

b

c
d

keep the water level of HussainSaga r lake near to FJL of +513.41ometres above mean sea level

It is further submitted that during the inspeclion, the committee had made a detailed study by
visiting the Hussainsagar Lake in different spels i.e., on ot. 2o .o7.2ols. 21.08.20.rs & 22.08.2015 and
finallv on 31.08.2015 & 01.09.2015 the committee has examined progress of the ongoing works during
their inspection to Hussainsagar Lake. lt is also submitted that no work was under taken by GHMC after
completion of the repairs to the sluices and other maintenance works which was inspected by the expert
committee Those works except to the surprus weir portion were compreted by end of the yeat 2017 and
after that no other work is taken up.

The folrowing works were taken up during the period in which inspection was conducted by the
committee



ltisfurthersubmittedthatthislakeisregularlymonitoredbythePollutioncontrolBoardotthe

State of Telangana and quality of water is certainly improved when compared to the past lt is to submit '

thatthestatePo|lutioncontrolBoardwillsubmitthestatusreportonwaterqualityofHussainsagarLake.

lnthisregard,againanordefwaspassedbyHon,bleNGTondt.22.ol'2o2o,inwhichthetribunal

had constituted a committee comprising of Central pollution control Board (CPCB), Ministry of

Environment, Forest and crimate change (MoEF& cc), [T, Hyderabad and Nationar rnstitute of

Hydrology, Kakinada

The above committee was directed to go into question and consider all the obiections raised by

thepartiestotheearlierreportof2ol5andcomewiththeconsolidatedreportshowingtheimpactof

construction in the lake as per the TOR given by the Tribunal by order dt 26 05 2015'

Accordingly,theactiontakenreportonToRrelevanttothisofficehasbeensubmittedtothe

committee as follows.
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Action Taken re ort to be submittedTOR

branch
Co-Con
Lake.

cleaning the lake and preventing further
pollution and it is looked after by HMDA

department.

This Office has not taken up the work of

state Government
departments/authorities in
takinq up measures in cleaning
the lake and Prevsnting further

Efforts made bY the concerned

ollution.

1

Yes, Repair works to
lake were takenuP bu

Sluice gates of the
t, there is no release

of water from the lake in to the downstream
surplus nala to join river Musi Only the free

flowing water is going over the surplus weir

due to continues inflows from its inlet

channels

2

ls it a fact that the au

into the River Musi?

have undertaken civil works for
repairing the sluice gates of the
lake and for this Purpose only
they have to releagg some
amount of water from the lake

thorities

The work is limited to the repairs
only and there is no unnecessary
dewatering of the lake.

of sluicesTo verify that the wo
undertaken bY the state
Government is limitsd to the
repairs of the sluices and there
is no unnecessarY dewatering
of the lake.

rk

3

Alt the work of repairs to sluice gates was
completed except some balance repair
work to surplus weir which will be

completed shortlY.

improvement to sluice gates is
under progress and if so, what
is the stage of ths civil works
and the due date of comPletion
of auch works.

Whethor tho work of repairs and

oA.
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Further, the Hon'ble NGT further directed the State of Telangana to submit an inlerim Status

Report and

a) Progress of work of establishment of STPs&

Further, an order was passed by Hon'ble NGT on dt 28.01.2021, in which the tribunal has

directed the Registry to communicate this order to the members of the ioint committee to enable them to

comply with directions.

tn this connection. it is to submit that this office has not taken up any work on STP's.The

sTP'ssewage works, as mentioned in the ordersare taken up by the HMWS&SB Department.Further,the

cleaning of the lake and the steps for preventing pollution of Hussainsagar Lake is looked after by HMDA

department.ln this regard, the above report along with the report by the Commissioner, GHMC on behalf

of the GHMC was submitted to the TSPCB &Ms.H.Yasmeen Ali on 25.03.2021 through e-mail.

Further, it is to submit that, as desired by the Joint Committee in its meeting with the

applicant and officiats of all respondents departments on 03.03.2021, the drafl FTL map of HussainSagar

Lake, contour plan and inflows & outflows calculation sheet have been submitted to the members of the

Joint committee i.e., Prof Dr.T.Shashidhar, llTH, and Mrs.Poornima.BM,Scientist'D" CPCB through

email on 22.03.2021. The copy of draft FTL & other enclosures are herewith enclosed for ready

reference.

Further, it is to submit that, a joint inspection conducted on 03.03.2022 by Joint Committee

i.e., Prof Dr.T.Shashidhar, llTH, and Mrs. Poornima.BM,scientist'D" CPCB, at Hussainsagar Lake along

with officials of lrrigation Department, Telangana State Pollution Control Board. During the joint

inspection, committee members enquired about the repair works to surplus weir with Gated Mechanism

was proposed in the exlsting weir location, in this regard it was submitted that the work was withhold vide

Proc. No.286 /EnC /GHMC /SNDP /2021-2022 1251 Dl 21 .12.2021 '

^h*u'
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The joint committee has submitted its report before the NGT on dt 17.08.2020.

b) lmplementation of the directions given by Hon'ble NGT, Principal Bench , New Delhi in

respect of Polluted River stretches (PRS) such as Musi River, which is likely to get water from

these Nalas and also from Hussainsagar Lake.

(.



1. ln the guise of repairing the Surplus weir, there was tampering of the FTL
of the Hussain Sagar Lake by lowering of the weir and the lake bed was
exposed and further dumped near the Kukatpally nalla side and thus 10
acres had been plotted right inside the FTL of Hussain Sagar.

REPORT:

It is to submit that, the FTL boundary of Hussain Sagar Lake prepard
using Topo Sheet of year 1975 including buffer zone details were prepard by the
agency M/s Aarvee Associates Hyderabad and were furnished to the Executive
Engineer, Lakes & Parks Division, HMDA for issuing preliminary notmcation of the
Lake and as desired by the Joint Committee in its meeting with the applicant and
officials of all respondents departments on 03.03.202'1. The dran FTL map incruding
buffer zone of Hussain Sagar Lake, contour plan and inflows & outflows calculation
sheet have been submitted to the members of the Joint Committee i.e., prof

Dr'T.Shashidhar, llr H, and Mrs. poornima.BM,scientist 'D'. cpcB through emair on
?2.03.20?1.

Further, it is to submit that the altegations regarding tampering of the FTL ol
the Hussain Sagar Lake by lowering of the weir is false/(&@r, since no changes
have been made in the Jirent features of lhe Hussain sagar Lake. The FTL boundary
of the Hussain

Toposheet.

Sagar Lake is prepared based on the Survey of lndia, '1975

ln response to the allegalion made regarding the lake bed exposure and
turther dumping near the Kukatpally nala srde and thus 10 acres had been plotted

right inside the FTL of Hussain sagar, it is to subml that no such activity of dumping
near Kukatapally nala was taken up by the lrrigation Department. As such the above
said allegations may be droppeo.

4 Compliance report: Enclosed .

t"-
AEE SE/HL&WBMCiq CE/Lakes

Report pertains to the OA.No.85 of 2Ol5(SZ):

&u*'



Bri ort o No.85/201 Hon'ble Trib una vide rder D 08 07. zt

The Hussain Sagar Lake is having two surplus ri/eirs and six number of sluices The flood water

can be direcUy discharged through surplus weirs whereas the sluices are choked up due to non

ma;ntenanc,e and non ope.ation since rong time. rt is desired to bring a[ the sruices into operarion so the

repair works are taken up as ftrood control measure and regulation ol discha'ges'

Due to continuous inflows in the form ol sewerage into thls lake' during dry weather ie Summer

sea6on, the water level in the sluices are under submerged clMitbn' This has become hurdle for taking

up the repair wotks ol sluices

lnviewoftheabovesituatpn,ropairwork6tothesluicessfetakenupbeforBonsetofmonsoons

and clearing of vegetatioo and obstruqtion for ftee flow of flood water through inlets outlets and surplus

nalas.

As menlioned in the above paras that there used to be continuous outflot/s from the surplus weirs

throughout the year' ln orde{ to lacilitate repairs to the sluices and weir' additional discharges are

released through the weir inlo the natural surplus course'

On completion of these repa'' works the flood can be controlted to some extent in case ol heavy

rain6 during the monsoon.

It is submitted that, while exocuting the above said works the floY' of water from Hussain Sagar

Lake through the sluices have indeased and having observed lhe same the p'Int media and the

appticant herein assumed that' the Govemment of Telangana is d€watenng and desilting Hus$in Sagar

Lake.

ltissubnittedthat'theGovemmentofTelaoganahavetakenallprecautionarymeasureswhi|e

executing the above mentioned works Further ii is pertinent to mention that the Hussain Sagar Lake i3

totallycontaminatedandtheflowofu/aterwillbegassingthoughsurplusWeirsintoMusjRiverandthe

said natural tlow of water from Hussain Ssgar to Musi River is not continues process throughout the

year. lt is submitted that there is a ma'ginal increase ol flow of water flom the above sluicas due to the

repair of sluices and said llow of water is already curtailed after completion ot the repair works

It as submitled that. the applicaot herein has filed the present case on assumptioos and

presumptions that the Government ol Telangana is dewatering and desilting the Hussain Sagar Lake' lt

is an admined fact that applicant has flled RTI applications before various authorities i e' GHMC' HMDA &

HMWSSB on the instance of paper clippings and none of the authorities have provided the information'

But the fact is all the Departments have given their replies and that' there is no proposal of dewatering

and desitting of Hussain Sagar Lake as alleged by the aPplicant



ll is submiiled thal. lhe enltre process ol repairs,or upstream and Covjnst.eam is takijr up in a
regular cou.se as a part of pre monsoon marntenance and havrng observe lhe same the apt cant has
assumed that. the Ggvernment of Telangana has taken up dewaiering and desrlting af Huss,:;n Sagar
Lake and filed pre maturect compla.nt lt is submitted that the 6bove stuices are kept ope only for
maintenance and repats before the onset of monsioa,ns as a prec€utiooary measuaes for r nimizing
lurther flood due to inflow of water into Hussain Sagar Lake

It is submitted thal Dr Lubna Sarwanth of Save Our Urban Lake. BanJara Hills, Hyde rbad has
filed an application betore Nationat Green Tribunal (SZ). Chennaa vrde sppticataon No.8S o. 2O1s on
25.04.2015, duly alleging that Government of Telangana have taken up lhe cteaning prog.3mme o,
Hussain Sagar Lake by Dewatering De-sitting and refilting and stso alleged that by dewatering 5aid bke.
the pollutcd water is reaching Musi River and this water body is beiog ludher po[uted which are causing
several envtonmental and heallh poblems.

ln thrs regard, the notice was seryed lo Government of Telangana on 26.04 2015 ard ,. e matter
was posted on 30.04.2015 for hearing and the said matter was heard by the Nationar cree,, rriblnal
(SZ). Chennaiand interim orders lyere passed on 01.05.20iS.

The operative part ot the interjm orders passed by Nationat Greeo Tribunal (SZ), Chennai in A () No.Es of
2015 are as under

" Considering tho en re fact.ra, aspects as we have seen on recotd, there is some
raasonabre daubt about tha conduct of t 16 ,esponderts as to wherher rhey havo condtr.tod any
detailed scientilic study about the schem@ ol dewatering Hussain Sagar Lako before ptocogding
ludhet and in trre absenc€ ol such materials available before ust we are of tha viev, lhat the
respordenls must be provented from further dewaterlng Hussain sagar Lake and tfansterring to
any other water bodies pendi^g fut'ahef orde6 0f the Tfibunat. Accordingly, thefe sha, b., an order
of interim injunction restraining the respondents from dewaaaring Hussain Sagar Lake any fudher
from today and what romaios as on today shall maintained until further orders lrom the Trlbunet.
The rsspondents aro directsed ensure thar no tudher discharge or water from Hussarn s,jgarLato
Shall be efrected to any other water body untit fudher orders lrom the Tribunal.

Ih6 respondgnrs are directed to produce the entire fito retating ao the scheme a'/,d plan by
the next date of hearing.

It is submitled -that as per the above interim orders there are two directions ftom Natio"al G,een
T.ibunal(SZ), Chennai

1. lnterim lnjunction restratning the respondents (ie.,) Slat€ of Telangana and ot e.s lrgm
dew"te.ing Hussain Sagar Lake any further lrom today and water remains as on tod6; shall be
maintained until further o.ders

2. The respondents (i.e.,) State of Tetangana are di ected to ensure that no furthe, discha leol
water from Hussain Sagar Lake shalt be affected to any other water body until furthe. o rers



ln this conoectron, a reply was submtled by rhe Supenntending Engineer/Hl & WBMC as 2d

Respondent as follows.

It is to submit that later, a lwo- member committee was constituted by the National Green

Tribunal in lhe month of JglLZSls to conduct a study of the Hussainsagar lake and the allegations made

by ihe petitioner. The commflee after visltrng lhe lake and other slructures made a detailed st\'dy also

covering the terms of relerence and sr'rbmilled a detailed repon in 9gp!9!'E9r-29l9 to the Hon'ble

National Green Tribunal.

It is fu.ther submitted that during the inspectiofl' the @mmittee had made a detailed study by

visiting the Hussain Sagar Lake in different spells ie on Dt' 25 '07'2015' 2t '08'2015 & 22'08'2016 and

finallY on 31.08. 15 & 01. 2015 the commitlee has examrned prgg.ess of the ongoing works duting

their inspection to Hussain Sagar Lak€ lt is also submitted that no work was undar taken by GHMC aflet

completion of the repai.s to the sluices aod other malntenance works whbh was inspecled by the experl

committee. Those works except to the surplus weir portbn were cornpleted by end ol the year 2017 and

atter that no other work is taken up

The fotlowing works wete taken up during the period in which inspection was conducted by the

commrttee

a Repair vrorks to left side surplus weir'

b. Repaks to sluice no 1 and sluice ng 2 nea' to the l€ft side surplus weir'

c. Repairs to sluice no 3 called Kukkala Thumu near Ohobighal'

d. Repairs to sluice no 4 called Khajana Thumu near Ohobighat'

e. constructDn ol submerged Stuiie with prpes at vent no 14 with a discharging capacity ol

about qEgjgggg!

It is further submilted that all these works and their related works were completed except some

balance repair wods to the surplus woir. The wo'k is alteady included as a part o' lhe construdion o'

prolection walls to the downstream surplus @urse whlch is under progress no"' lt is to submit that this

balance work to the surPlus weir will be completed this season bringing total weir portion to its otiginal

level. lt is also to submit thar two baby immersion ponds near lo the lake are construcled to en@urage

people immersing the Ganesh idols in these ponds lhan in lo Hussain Sagar lake directly and it is purely

in the interest of protecting the quahty of lake water lt is to note that one pond is completed and

operataonal and the other one B almost completed and gqng to be operational lrom next immersion'

It is further submitted that, there as no release ot water from the lake in to the downstream

surptus rlala to ioin river Musi. Only the free flo\Ying water is going over the surplus weir due to continues

inllows from its inlet channels.

ltiSfurthelsubmlttedthatduringthemonthsofoctobor20lg'thecityolHyderabadhas
received good rain latl ancluding the catchmeot areas of Hussain Sagar lake which is about 241 souats

!4 covering Medchal, Quthbullahpur, Balanagar and Kukatpally Mandals during that pedod the 9U!99

qate at vent no '14 ooerated to release 550 cusecs waler in to the downstream Musi river to

keep the water level of Hussain Saga. lake near to FTL of +5t3 4tO metres above mean sea level



It is further submittd that th's lake is regu'arly monitored by the Potlution Contrgl Board lf the

State ol Telangana and quality of water is certainly improved when compared to lhe past lt is to tiubm(

that the Siate Pollution Conbol Board will submit the atatus rePort on water quality of Hussain Sagar

Lake.

ln this regard. again an order was passed by Hon'bte NGT on dt 22 01 2O2O in whrch the t'bunal

had constituted a committee comprising ql Central pollution control Board (CPCB)' Mini:rry of

Environment. Forest and Climate Change (MoEF & CC)' llT Hyderabad and National lostr:jle of

Hydrology, Kakinada.

Theabovecommitteewasdi(ect€dtogoinloquestionand@nsKl€rElllheobjectionsra:.edby

the parties to the earlier rePort ot 2015 and ccme with the csrsolk'ated reporl sho$'ing the im: act o'

c,nstruclioninthelakeaspertheToRgivenbytheTribunalbyofderdt,26'05'2015.

Accordingly. the action taken report on TOR relevant tq this offico has b€en submittec lo the

committee as follo'.Ys.

Hon'ble NGT, Chennai Order datod 22.01.2020 in OA No.g5 of 2015

The Hon'bl6 NGT a joint Committee consisting of Members

(cPcB), MINISTRY OF ENVIRONMENI, Figrest and Climate changs

MoEF&CC), llT, HY derabad and Nationa I lnstitute oI HYdrology having

bGnch at Kakinada to go into the obiections raissd bY Ot'Lubna Saw3th,

co-Co
Liko.

nvonor against the D..Mohan committee report on Hugsain sagar

S.NO TOR this Tribunal Action Tak€n od to be submittoJ

Eftorts made bY the concerned Thrs Off rce has not taken up the work ol

statE Govqrnmont cleantng the lake and Prevenling ludher

dePartmentslauthorities in pollution and it is looked after bY HMDA

taking u department

the lake
on

G it a tact that the authorities Yes. Repair wo rks to Slu ice gates ol the

have underta*sn civil works for lake were taken uP but. there is no release

ol water f.om the lake rn lo the downstream

p measures in cl€aning
and proventing lurther

repairing the sluica gatos ol the
lake and lor this PurPos€ onlY

thoy haYe to r€lease some
amount of watsr from the laks

2

into the River Musi?
ie verify that the work
undertakon bY ths state

surplus nala to ioin river N4usr OnlY the free

flowing water ,s going over the surplus weir

due to continues inflows trofl its inlet

channels
The work is lrmtted to lhe repairs ol sluices

only and there is no unnecessary
dewatering of the lake.

3

improvem€nt to sluice gates i3

under progross and if 9o, what
is the stag€ ol ths civil works
and ths due date ot comPletign

All the work ot repairs to sluice gates was

completed except some balance repair

work to surplus weir wh

completed shortty.

ich will be

of such works.

I

I



The joint committee has submtled its repo( before:he NGT on dt 17 Oa 2020

Further. the Hon bte NGl further directed the stat€ of Telangana to submit 6n interim slalls

Report and

a) Progress ol worl of establishment of STPS&

b) lmpl€mentatron of the directions given by Hon'ble NGT' Principal Bench ' New Delhi 
'n

respect of Polluted RivBr slrotches (PRS) such as Musi Rivet' wiich is likely to get ttrater from

theso Nalas and also *om Hussain Sagar Lake

Fu,ther, an ordet was passed by Hoo'ble NGT on dt'28 01'2O2t in which tie lribunal hsE

direded th€ Registry to communrcate this order to the fiembers ol lhe ioint co'nmitlee to enable them to

comply with dk€ctions.

|nthiscono€ction,(.stosuknilthstthisotrlc€hasnottakenUpanyworkonSTP.6.The

STP'5 sewage works. as mentiond il! tho oders are taken up by the HIIWVS&SB Departmett- Fudher'

lhe cleaning ot the lake and the stops for prcventing pollutio'r of Hussain Sagar Lake is looked after bY

Hi,lDA depart nsnt. ln this regard. the above rePort a'ong wdh the teport by the Commissioner' GHMC

on behalt of the GHMC was subm(ed l'o the TSPCB & Ms H Yasmeen Ali on 25'03'2021 thrpugh

o-mail.

Fu'ther.itistosubmitthat'asde3iredbytheJdntcommitteeinilsmeetingwiththe
applic€nt and officials of all respondenB departments on 03 03 2021 the drsft fiL map ot Hussain Ssgar

Lake, contour plan and iaflows & outflows calculatron sheet have bcen submitted to the members of the

Joint Commattee r.e.. Prof Or.T Shashtdhar' llTH. and Mrs- Poomima BM scienlist D" CrcB lhtouEh

ema on 22.03.2021. The coPy of dratt FTL & other eaclosures are hetewith enclosed for ready

reference.

Regarding ropair work6 to left side surplus werr' il is submittgd that lhe surplus weir with

Gated Mechantsm ls proposed in the existing wert location and the tenders have been ltoat€d lor the work

wrlh last date ol bid submission on 16.09 2021. Once the tender ls tinalised the work willbe taken up and

completed within 18 months
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